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AND 
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The Mysore Electrical 
Industries Ltd., 
PB No.2221, Tumkuru Road, 
Bengaluru. 
 
PAN – AABCT 1006 B 

 
 
 

Vs. 

The Pr. Commissioner of 
Income-Tax,  
Bengaluru-7. 

APPELLANT RESPONDENT 

 

Assessee by : Smt. K Soumya, Advocate 

Revenue by : Shri Pradeep Kumar, CIT (DR) 

 

Date of Hearing : 12-08-2021 

Date of Pronouncement : 18-08-2021 

ORDER 

PER BEENA PILLAI, JUDICIAL MEMBER 

 

Present appeal by the assessee has been filed by assessee 

against order dated 27/3/2017 passed by CIT-7, Benagaluru for 

assessment year  2007-08. 

2.     The assessee has filed a letter dated 17/8/2021 requesting 

for withdrawing the appeal, which reads as under:-  
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4.    We heard Ld D.R, who did not object to the prayer of the 

assessee being withdrawn. Based on the submissions made by 
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Ld.AR, the present appeal is allowed to be withdrawn as 

infructuous.  

5.     In the result, the appeal of the assessee is dismissed as 

withdrawn. 

         Order pronounced in the open court on 18th Aug, 2021 

           Sd/-         Sd/- 

(BR BASKARAN)                                        (BEENA PILLAI)                    
Accountant Member                       Judicial Member  
Bangalore,  
Dated, the  18th      Aug, 2021 
/Vms/ 
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1. Appellant   
2. Respondent   
3. CIT    
4. CIT(A) 
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6. Guard file       By order 

 
      Assistant Registrar, ITAT, Bangalore  
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